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Constitution of Chandigarh Benches for Ceremonial Court for

08.05.2026.
| DATE 'THROUGH VIRTUAL | BENCH |  HON'BLE MEMBERS
| HEARING/ COURT
1 ROOM
f‘“o_afos.zoze COURT NO. 1 Cerainonial Justice (Retd.) C.V. Bhadang, Hon'ble
i HYERID MODE Court President,
Shri Rajpal Yadav, Hon'ble VP,
Note:

1. Webex ID for Court No. 1: 2513 936 4523 Password 12345 for Hybrid/Virtual

Hearing.
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A INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
SPECIAL CONSTITUTION

FOR 08-MAY-2026 (ERIDAY)

BEFORE HON'BLE JUSTICE (RETD.) CV BHADANG, PRESIDENT
AND SHRI RAJPAL YADAV, VICE PRESIDENT

TSF’ECIAL CONSTITUTION MATTERS (WEBEX ID FOR COURT NO. 1: 2513 936 4523 PASSWORD 12345 ‘ ﬁ‘
FOR HYBRID/VIRTUAL HEARING.)

| COURT ROOM 1 J !

. | )

Appeal Number A\f:::_t' Assessee ) Bench [Remarks‘

4 ‘CHANDILZOZS 12013-14/[A] JAGDISH RAI GUPTA A |

WTA| 5 |CHANDI 2025 | 2014-15][A] JAGDISH RAI GUPTA
WTA| 6 |CHANDI 2025 |2015-16|[A] JAGDISH RAT GUPTA }
—

A
A

TA| 7 |CHANDI| 2025 |2013-14][A] USHA GUPTA T
8 |CHANDI A
A_

2025 |2014-15|[A] USHA GUPTA |

| 6 |WTA| 9 ICHANDI 2025 |2015-16|[A] USHA GUPTA
e et s Y e B
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